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A STATEMENT RE: OCCUPATION OF 
AN INDIAN ISLAND KUCHCHATIYU) 
BY CEYLON 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMA T1INDlRA 
GANDHI): Mr. Speaker, Sir, on Friday the 
I st March, I promised to make a further 
statement to this House regarding the 
Kuchchativll Island. 

Hon. Members might recall that in the 
past, questions concerning this Island have 
been asked in both Houses of Parliament. 
As was stated in reply to Question No. 
896 in the Lok Sabha on the 30th AUllllt. 
1960, (and J quote) "there is some contro-
versy between us and the Ceylon Govan-
ment as regards jurisdiction over the IslaDd" 
(Unquote). Fishermen from India and 
Ceylon use the Island during the fishina 
season which lasts from February to April. 
There is a small Church which Catholic 
pilgrims from India and Ceylon visit ~ 
year during Saint Anthony's festival in 
March. Saint Ant hony is the patron Saint of 
tishermen. 

Our High Commissioner called on the 
Hon'ble Prime Minister oC Ceylon and lut 
week our External Affairs Ministry also 
called the High Commissioner of Ceylon 
in Delhi. I have now received a meaaae 
from the Hon'ble Prime Minister of Ceylon 
both through our High Commissioner in 
Colombo and the Ceylonese Hillb Com-
missioner in Delhi that he is agreeable to 
any rnatter concerning Kuchchatlvu 
being discu",cd in accordance with 
the procedure laid down durinl 
my meeting with him in September laat 
year. Hon'ble Member will recall that it 
was agreed then that "senior official. or tbo 
two Governments should meet once a )'eSC 
alternately in Colombo and Now Delhi 
to review the progress ofIndia·CeyIOll_ 
lations in all fields and ClIchanae views 
on other matters of common inlenitlt". 
We appreciate this friendly approach and 
propose to diseuss this in accordance with 
tile above procedure, which appean adequate 
to dcaI with the situation both in our opiaiOll 
and in tile opinion of tile Ceylon GoYim-
meDt. 
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(Shrimati Indira Gandhi) 
It is proposed to discuss the question of 

this Island with the Government of Ceylon 
in the near future. Bearing in mind our 
fraternal relations with Ceylon and the fact 
that we have settled several difficult problems 
with.tbem in a peaceful and friendly manner, 
I have every hope that this question also can 
be .settlcd in a similar manner, 
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MR, SPEAKER: If I allow some qucs· 
tiona now, that will be going against the pro· 
cedure. If you want you can have a dis· 
clMSion for half an hour or one hour where 
eva-ybody will have a chance. That has been 
the normal pro::edure that we have been 
foUowing. One hour's discussion will be 
all right where each one of you, Congress 
Members also, will be able to talk about it. 
I have no objection to that. But if in a 
confusing way we put some qucstions, it will 
not serve the purpose. Tomf'rrow we are 
meeting where the Minister of Purliamcntary 
Allain and most of you will be there. There 
are so many things pending and you will have 
to fix tbe priorities. For the present, once 
we-.begin, I do not know where it will lead 
to because I cannot prevent any hon. Member 
from. asking questions. I would appeal to 
you to have a disCllssion. I shaU be allowing 
the di8cussion. 

SHRI MANUBHAI PATEL (Dabhoi): 
We would like to know the exact name of 
it. 
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DISCUSSION-contd. 
·,NR. SPEAKER: Shri Blijpai may now 
r ~ his speech aud finish in five minutes. 
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